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RA'ASTHAN HIGH COURT, ODHPUR

No. Estt,b2(v) 1/W Al2Ot9l5t6,. Date : 30.O5.2019

Copy forwarded to the followrng for information and necessary action:-
1.The Registrar-Cum-Princrpal Secy. to Hon'ble the Chief Justice, RHC lodhpur/Bench, laipur.
2.The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3.P.S. to All Hon'ble Judges at lodhpur.
4.The Principal Secy. to the Govt.,Law Department-Cum-Legal Remembrance, Rajasthdn, Jaipur.
5.The Secretary to the Govt. of RaJ., Department of General Administration (Gr.2). Jaipur.
6.The Secretary, Lokayukta, Sachivalaya, laipur.
7.The Accountant General, Rajasthan, laipur.
8.The Registrar Gene.al / Regrstrar (Vrg.)/(Admn.)/(Rules)/(Class.)/(Exam-)/OSD(F&I)/(ludicial)

Ralasthan H gh Court, Jodhpur and Registrar hq. At Delhi.
9.The Registrar (Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute the

copies of thrs order to all the Hon'ble Judges sitting at laipur through P.S., IYember Secretary,
Rajasthan Stat€ Legal services Authority and all the Judicial officers posted in the RegrsLry at
laipur Bench, larpur,

lO,Shri Upendra Sharma, Sessions Judge, Spl. Court, ACD Cases No.1, JaiPur.
11.The District & Sessions Judges, larpur Iqetropolitan/concerned Courtsflreasury Officer.
12.The Drrector, Rajasthan State ludicral Academy, Jodhpur.
13.A.O..1., Classification Sectron (Website), Rajasthan H th Court, lodhpur/Bench, larpur-
14.All admrnrstration sections.
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